
CE^4TRAL ADMI55jJSTRATiVE TRmU?^AL
PRir^CIPAL BEraCH

C.P. No. 134/2004

in

O.A. No.2573/2000

New Oeifil this the 24®^' day of July, 2006

Hon'bie ShH V.K. fVlaJotra, Vice Chairman (A)
Hon'ble Mrs, Meera Chhibber, Member (J)

Shri Umesh Tiwari

S/o iate Shri Chandradeo Tewarl,
R/o H.No.711, Chirsy Delhi,
Near Jain Shanak,
New De!hi-17.

(By Advocate; Shri Susheel Sharma)

Versus

1. Dr. Sudhir Chander

Director, CGHS (Hqrs.)
Central Govt. Health Scheme.
Nirman Ehavan, NewDeihi-11.

2. Dr. S.K. Chatun/edi.
Vigilance Otrlcer (CGHS)
Central GQ'>/t. Health Scheme,
Nis man Bhawan. New Delhi-11.

•2. c-firj P.K. G.Nsir,

-A

'  Secretary,
Department of Personnel a Training,
Room Md.330-A. Lok Nayak Bhawan,
New Deihi-110 003.

pplicant

-Respondents

(By Advocate: Shri Rao Vijay Pal)

ORDER (Qrat\

Hon'bie Shri y.K. Maiotra. Vice Chairman (A1

Learned counsel for applicant seeks and is ai!ov\^d to withdraw C.P.

34.^2004 With liberty to resort to appropriate legal proceedings as per law.

(IVirs. fDsei'a Chhibber)
Member (J)

(V.K. Majotra)
Vice Chairman (A>

:o.


